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MUMBAI | MONDAY, 19 JUNE 2023

PUBLIC NOTICE
Notice is hereby given on behalf of my Client Mr. Sameer Shaikh, husband of Late Nasreen Sameer
Shaikh @ Nasareen Arewale, to the Public that the below mentioned documents which are as under:-
Sr No. Particulars Description of the property

Original Agreement for sale between Flat No. 703, ‘D’ Wing 7th Floor, Reliable Complex,CHS
M/S Sharma Builders & Developers ltd, admeasuring 44.98 Sq.mtrs.i.e.carpet area 485 Sq.ft.
(Seller) and Nasreen Sameer Shaikh bearing Survey No. 4,lying being and situate at Village
@ Nasreen Arewale (Buyer) , dated Nilemore, Taluka Vasai,District Thane,
03. 10. 2013, bearing registration No.
Vasai 4- 119- 2013 and Original Share
Certificate.
Original Agreement for sale Between Flat No. 202, 2nd Floor B wing Asmita Upahar -1,
Sheetal Sharma (Seller) and Nasreen Co- Operative Housing Society Ltd, Poonam Sagar
Sameer Shaikh @ Nasreen Arewale Complex, Mira Road, (East), District Thane- 401107
(Buyer) dated 20. 04. 2015 bearing admeasuring 44.94. sq.mrs. i.e. 484 sq.ft. bearing old
registration No. TNN10-5868-2015 and survey No.203, New Survey No.35.Village:- Penkarada,
Original share certificate No. 34. Taluka & District:- Thane, Within the limits of Mira-

Bhayander Municipal Council and in the registration and
Sub- District of Thane.

Original Agreement for sale Manish Shop No. C-18, Ground Floor, C Wing,Dolphin Garden
Kumar M. Sachar (Seller) & Nasreen Co-Operative, Poonam Complex,opposite Shanti Nagar,
Sameer Shaikh @ Nasareen Arewale Sector No. 9 Mira Road, (East), Thane 401107.
(Buyer) and Original Share Certificate. Admeasuring area about 18.12 Sq.Mtr. i.e. 195 sq.ft

Situated at Survey No. 36 and 38 within the limits of
Mira - Bhayander Municipal Corporation.

Original Marriage Certificate of Mr. Sameer Shaikh & Mrs. Nasreen Sameer Shaikh @ Nasareen
Arewale and Original Passport of Mrs. Nasreen Sameer Shaikh @ Nasareen Arewale.

have been lost/misplaced and cannot be found. All persons are hereby informed not to deal or carry out
any transaction with anyone on the basis of the said missing documents. If any person enters into any
such transaction on the basis of the said missing documents, then my client reserve rights to prosecute
such person. If any person/s who finds it, is requested to return the same to me and / or my client at the
below mentioned address thereof within 15 days from the date of publication of this notice.
Mr. Sameer Shaikh Sd/-
Address:- Flat No. 202, 2nd Floor B wing, Sumeet B. Jagtap
Asmita Upahar-1, Co-Operative Poonam ( Advocate Bombay High Court)
Sagar Complex, Mira Road, (East), District Off :-112/23, Meghchaya Society,Sector-1,
Thane-401107 Charkop, Kandivali (West), Mumbai-400 067.
Date: 19.06.2023 E-mail: sumeet.j1165@gmail.com Mobile No. 9821526050
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PUBLIC NOTICE

The Original of the said documents being (1) Transfer Permission dated
05-05-1998 (2) No Dues Certificate dated 23-01-2010 (3)No Dues Certificate
dated 17-03-2012 (4) Possession Letter dated 05-04-1998 (5) Conveyance
Deed dated 21-02-2012 (6) NOC fromCIDCOdated 05-05-1998 (7) Original
Index 2 dated 21-2-2012 (8) Original Registration Receipt date 21-03-2012
(9) Original Share Certificate dated 31-07-2000 (10) Registration Receipt
dated 18-07-1998 (11) General POA dated 21-04-1998 (12) Agreement to
Sale – Un registered dated 06-04-1998 (13) Registration Sale Deed dated
18-07-1998 were misplaced and not traceable. The complaint is filed to
M.R.A Police Station, Mumbai and the police station issued missing/Lost
Report No. 50829-2023 on 17-06-2023.Ms Jyoti Prashant Koli &Mr Prashant
M Koli are the owners of the said flat and the said property is absolute free
fromany encumbrancewhatsoever.

Jeevan Prakash, 4th Floor, Sir P.M. Road,Fort, Mumbai 400 001

LIC Housing Finance Ltd. states thatMs Jyoti Prashant Koli &Mr Prashant
MKoliare the absolute owners of the property being (address)

To whomsoever it may concern

S/d
LIC Housing Finance Ltd.

If any person has any claim or interest over the said property, he/she is
requested to forward their claims along with the relevant documents to us
within 07 days of this public notice. If we do not receive any claim from any
person within 07 days, it shall be strictly presumed that this property is
absolutely free fromany claim or encumbrance and no one has any claim over
this property.
Date: 19.06.2023
Place: Mumbai

NOTICEOF LOSSOFSHARES
BAJAJ ELECTRICALS LIMITED

TOWHOMSOEVER ITMAYCONCERN
This is inform the General Public that following share certificate of Bajaj Electricals
Ltd. having its registered office at: 45/47, Veer Nariman Road, Mumbai, Maharashtra,
400 001 Registered in the name of the following shareholders have been lost by them.

Name of the Folio No.ofShares Certificate Distinctive
Shareholders No. (Re.2/- F.V.) No./s Number/s

Jer Kersi Contractor J00823 12000 49 55821 to67820
Toezer Kersi Contractor

The Public are hereby cautioned against purchasing or dealing in any way with the
above referred share certificates.
Any person who has any claim in respect of the said Shares certificate should lodge
the such claim with the Company or its Registrar and Transfer Agents :- Link Intime
India Private LimitedC101, 247 Park, L.B.S.Marg, Vikhroli (W),Mumbai- 400 083within
15 days of publication on this notice after which no claim will be entertained and the
company shall proceed to issue duplicate share certificate/s.
Place :Mumbai
Date : 19.06.2023 Name of Legal Claimant

NOTICE REGARDING LOST CERTIFICATE(S) OF M/s. UNIQUE CEREALS PVT LTD,
RegdOffc at Shop no.6, 1st floor, Goverdhan Niketan, 134/140, Cavel cross lane, Mumbai-400002,
given that the following share certificates issued by the company are stated to have been lost, the
Shareholders have thereof applied for issue of duplicate share certificate.

ShareCertificate
no.

No.of
Shares

Distinctive
nos

5 1800 2591-4390 Ajit Sanghavi
6 20 4391-4410 Ajit Sanghavi
7 1300 4411-5710 Bhagyawanti Sanghavi
8 50 5711-5760 Bhagyawanti Sanghavi
11 1000 6561-7560 Prashant Sanghavi
12 90 7561-7650 Prashant Sanghavi
14 50 8551-8600 Prashant Sanghavi

If no claims/objections are received within the period of 14 days from publication of this notice, the
company shall be free to issue duplicate share certificate to aboveShareholders.

Name of Registered
Share Holder




